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The following Bill was introduced in the Andhra Pradesh Legislative
Assembly on 6" September, 2018.

L. A. BILL No. 10 of 2018

A BILL TO REPEAL CERTAIN ENACTMENTS OF THE STATE OF
ANDHRA PRADESH.

Be itenacted by Legislature of the State of Andhra Pradesh in the Sixty-Ninth
year of the Republic of India as follows:-

1. (1) This Act may be called the Andhra Pradesh Acts and Regulations Short title and
(Repeal) Act,2018. commencement.

(2)  Itshall come into force at once.

2. The enactments /Regulations specified in the Schedule are hereby repealed. Repeal of certain

Acts
3. The repeal by this Act of any enactment / Regulations shall not affect any other Savings.
enactment in which the repealed enactment has been applied, incorporated or
referred to;

and this Act shall not affect the validity, invalidity, effect or
consequences of anything already done or suffered, or any right, title,
obligation or liability already acquired, accrued or incurred, or any remedy or
proceeding in respect thereof; or any release or discharge of or from any debt,
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penalty, obligation, liability, claim or demand, or any indemnity already granted,
or the proof of any past act or thing;

nor shall this Act affect any principle or rule of law, or established
jurisdiction, form or course of pleading, practice or procedure, or existing
usage, custom, privilege, restriction, exemption, office or appintment,
notwithstanding that the same respectively may have been in any manner
affirmed or recognized or derived by, in or from any enactment hereby
repealed,;

nor shall the repeal by this Act of any enactment revive or restore any
jurisdiction, office, custom, liability, right, title, privilege, restriction,
exemption, usage, practice, procedure or other matter or thing not now exist-
ing or in force;
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SCHEDULE
(See section 2)
SLNo. Year Act.No. Short Title
(1) (2) (3) Luinfd)
1. 1802 XX The Indian Civil Service (Andhra Pradesh) (Andhra Area) Loans Prohibition
Regulation, 1802.
2 1803 I The Andhra Pradesh (Andhra Area) Board of Revenue Regulation, 1803.
3 1816 X1l The Andhra Pradesh (Andhra Area) Village Lands Disputes Regulation, 1816.
4, 1831 X The Andhra Pradesh (Andhra Area) sale of Minors Estates Regulation, 1831.
5. 1858 I The Andhra Pradesh (Andhra Area) Compulsory Labour Act, 1858.
6. 1862 v The Andhra Pradesh (Andhra Area) Enfranchised Inams Act, 1862.
7. 1865 VII The Andhra Pradesh (Andhra Area) Irrigation Cess Act, 1865.
8. 1866 II The Andhra Pradesh Cattle Disease Act, 1866,
Q. 1866 v The Andhra Pradesh (Andhra Area) Enfranchised Inams Act, 1866.
10, 1867 I The Andhra Pradesh (Andhra Area) General Clauses Act, 1867.
11. 1869 VIII The Andhra Pradesh (Andhra Area) Inams Act, 1869.
12. 1878 viI The Andhra Pradesh (Andhra Area) Municipal Police Act, 1878.
13. 1878 VI The Andhra Pradesh (Andhra Area) Coffee Stealing Prevention Act, 1878.
14. 1883 i The Central Provinces Local Self Government Act, 1883.
15. 1888 I The Andhra Pradesh (Andhra Area) Local Authorities Loan Act, 1888.
16. 1889 1 The Andhra Pradesh (Andhra Area) Village Courts Act, 1888.
' 17, 1894 1 The Andhra Pradesh (Andhra Area) Board of Revenue Act,1894.
18. 1911 A" The Andhra Pradesh (Andhra Area) Hackney Carriage Act, 1911.
19, 1914 1 The Andhra Pradesh (Andhra Area) Hindu Transfers and Bequests Act, 1914.
20. 1914 VIII The Andhra Pradesh (Andhra Area) Decentralization Act, 1914.
21 1918 II The Vuyuru Impartiable Estate Act, 1918
22, 1926 VII The Kiralampudi B and C Estates Donthamarru and Rayavaram.
impartiable Estates Act, 1926
23. 1928 v The Jaggampeta and A and D Estates impartiable Estates Act, 1928
24. 1929 I The Jaina Succession Act, 1929.
25. 1929 I The Indian Fisheries (Andhra Pradesh)(Andhra Area) Amendment Act, 1929
26. 1929 VIII The Mirzapuram and Pedagonnuru impartiable Estates, Act, 1929
27 1929 IX The Elamarru and Penjendra impartiable Estates, Act, 1929
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. SLNo. Year Act.No. Short Title

{1) 20 _ (3) (4)

28. 1932  1/1933 The Kapileswaram impartiable Estates Act, 1932,

29, 1932 171933 The Anakapalli and Other Impartiable Estates, Act 1932

30. 1933 XX The Andhra Pradesh {(Andhra Area) Nambudri Act, 1932.
31. 1935 vi The Andhra Pradesh (Andhra Area) Debtors Protection Act, 1934.
a2 1935 XVI The Agriculturists’ Loans (A.P. Amendment) Act, 1935,

T 33. 1936 11/1937 The Andhra Pradesh Probation of Offenders Act, 1936.

34. 1936 XI The Andhra Pradesh (Andhra Area) Debt Conciliation Act, 1936,
35. 1937 VIII The Usurious Loans (Andhra Pradesh Amendment) Act, 1937.
36. 1938 v The Andhra Pradesh (Andhra Area) Agriculturists Relief Act, 1938,
37. 1938 X The Prisons (Andhra Pradesh) and Indian Lunacy (Andhra Area) Amendment
Act, 1938.
38, 1940 A The Prisons (Andhra Pradesh Amendment) Act, 1940.
39. 1942 I The Andhra Pradesh (Andhra Scheduled Areas) Salt (Additional Duty) Regulation,
1942.
. 40, 1942 X111 The Andhra Pradesh (Andhra Area) Irrigation (Voluntary Cess) Act, 1942.
41. 1942 X The Indian Tolls (Andhra Pradesh) (Andhra Area) Amendment Act, 1942,
42, 1943 I The Andhra Pradesh (Andhra Scheduled Areas) (Estates Land Repealing)
Regulation, 1943, )
43. 1943 II The Golgonda and Polavaram Taluks (Local Taxation and Fees) Regulation,
1943.
44, 1944 I The Andhra Pradesh (Andhra Scheduled areas) Agriculturists Relief Amendment

Regulation, 1944,

45. 1945 I The Andhra Pradesh (Andhra Scheduled Areas) Compulsory Vaccination
Regulation, 1945,

46. 1947 XV The Prisons (Andhra Pradesh Amendment) Act, 1947.

47. 1947 XIX The Prisons (Andhra Pradesh Amendment No. II) Act, 1947.
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SLNo. _ Year Act.No. Short Title
(1) 2) (3) 4
48, 1947 X The Bar Councils and Legal Practitioners (Andhra Pradesh) (Andhra Area)
Amendment Act, 1947,
49, 1948 Xv The Cotton Transport (Andhra Pradesh) (Andhra Area) Amendment Act, 1948,
50. 1949  XLvI The Andhra Pradesh (Andhra Area) Cotton (Trade Stocks) Census Act, 1940,
51. 1949 XXXV The Andhra Pradesh (Andhra Area) Merged States (Laws) Act, 1949,
52. 1949 IX The Andhra Pradesh (Andhra Area) Aliasantana Act, 1949.
53. 1950 XVI The Dangerous Drugs (Andhra Pradesh) (Andhra Area) Amendment Act, 1950,
54. 1950 \' The Andhra Pradesh (Andhra Area) Re-enacting Act, 1950.
55. 1954 IX The Andhra Pradesh (Andhra Area) Installation of Qil Engines in Local
Authorities Areas (Temporary Permission) Act, 1954,
o96. 1954 XV The Andhra Pradesh (Andhra Area) Electricity supplies undertakings
(Acquisition) Act, 1954
57. 1955 Xvil The Andhra Pradesh (Andhra Area) Inams (Assessment) Act, 1955.
58. 1957 Xx1 The Andhra Pradesh Agricultural holdings (Census) Act, 1957,
59. 1957 VI The Andhra Pradesh Mica Act, 1957.
60. 1959 xXxix The Krishna District Road Transport Services (Validation)Act, 1959,
61. 1959 XXXIv The Andhra Pradesh Societies Registration (Validation) Act, 1959.
62, 1960 1I The Andhra Pradesh (Scheduled Tribes) Debt. Relief Regulation, 1960.
63. 1961 Xx1v The Usurious Loans (Andhra Pradesh Extension and Amendment) Act,
1961. -
64. 1961 XXV The Usury Laws Repeal (Andhra Pradesh Extension) Act, 1961.
65. 1965 28 The Andhra Pradesh Municipalities (Postponement of Elections) Act, 1965.
66. 1965 16 The Andhra Pradesh Village Court (Validation of Enhanced Jurisdiction) Act,
1965.
67. 1970 I The Andhra Pradesh Scheduled Tribes Debt Relief Regulation, 1970.
68. 1970 13 The Andhra Pradesh Rickshaw Driver’s Licence Fee (Abolition) Act, 1970.
69. 1972 20 The Visakhapatnam Steel Project (Acquisition of Lands) Act 1972.
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SlLNo. Year Act.No. Short Title

(1) (2) (3) (4)

70. 1974 34 The Medak, Karimnagar and Tirupathi Municipalities (Validation of
Proceedings) Act, 1974.

71. 1974 17 The Andhra Pradesh Cess Validation Act, 1974.

72. 1974 31 The Andhra Pradesh Village Police Act, 1974.

73. 1975 14 The Andhra Pradesh(Mineral Rights) Tax Act,1975.

74. 1976 24 The Andhra Pradesh Indebted Agriculturists, Landless Laborers and Artisans
(Temporary Relief) Act, 1976.

75. 1986 30 The Bobbili and Seethanagaram (Acquisition and Transfer of Sugar
Undertakings) Act, 1986.

76. 1990 10 The Andhra Pradesh Educational Service (Regulation of Pay Fixation of

Principals and Lectures) Act, 1990.
¥ i 1991 9  The Andhra Pradesh Abolition of the posts of Villages Assistants Act, 1991.
78. 1991 14 The Andhra Pradesh Educational Service Un-trained Teachers( Regulation of
Services and Fixation of Pay) Act, 1991.

79. 1995 3 The Andhra Pradesh Cooperative Societies (Temporary Provisions) Act, 1995.

80. 1995 6  The Andhra Pradesh Gram Panchayat (Transitional Arrangement) Act, 1995.

81. 2003 6 The Andhra Pradesh Regularization of the Unauthorized Construction in

Municipal Corporations, Municipalities and Urban Development Authorities Act,
(]
2003.
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STATEMENT OF OBJECTS AND REASONS

The Government decided to review enactments which are obsolete, redundant and unnecessary
and repeal the redundant laws and directed the law department to initiate action in the matter.

The Law Department prepared a list of total Acts in force (491) in the State and identified certain
Acts (127), department wise in 21 departments for repeal and communicated to all the departments for
confirmation.

The department concerned have furnished list of their obsolete Laws /Regulations and proposed
for repeal. The total Acts /Regulations proposed for repeal are (81).

Itis proposed to repeal the above obsolete and redundant Acts / Regulations lying unnecessarily
on the statute book. An appropriate saving clause has been incorporated in the Bill. On being enacted, it
would reduce obsolete laws and bring in clarity to those for whose benefit the laws are enacted.

The Bill seeks to achieve the aforesaid objectives.

KOLLU RAVINDRA,
MINISTER FOR LAW & JUSTICE,
SKILL DEVELOPMENT, YOUTH,
SPORTS, UNEMPLOYMENT BENEFITS,
NRIL, EMPOWERMENT AND RELATIONS.
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MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE AND CONDUCT
OF BUSINESS IN THE ANDHRA PRADESH LEGISLATIVE ASSEMBLY.

The Andhra Pradesh Acts and Regulations (Repeal) Bill, 2018 after it is passed by the
Legislature of the State, may be submitted to the Governor for his assent under Article 200 of the
Constitution of India.

KOLLU RAVINDRA,
MINISTER FOR LAW & JUSTICE,
SKILL DEVELOPMENT, YOUTH,
SPORTS, UNEMPLOYMENT BENEFITS,
NRI, EMPOWERMENT AND RELATIONS.

M. VIJAYA RAJU,
Secretary to State Legislature (I/c).
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08D

(2% msoﬁma: Sethdo)

SGE | Sodkddsw S0 FTelgParh VS
éoqaé Soth
(1) (2) (3) (4)
1 1802 XIX 585 BAS ¥OR (@olE(HEE) (80B(Er0s) awmdins Dhe
Ahw, 1802,
2. 1803 I SoSHBE (wolProd) BOEes £°% HAhHEW, 1803,
3 1816 X1 SOSHDE (olEs(@ross) (rrébes gEne Dartdos DIcHSHb
1816.
4. 1831 X SOSEAE (wolg@os) sy AR DESSH DVHKKw, 1831,
5. 1858 I SOEEES (wolEiiRos) ot S8y Sk, 1858,
6. 1862 v BOFIHES (soFrod) amedoe B8y Stgdm, 1862,
7 1865 VIl SOISAE (so(Eros) dBFGse ik Séim, 1865.
8. 1866 it wolF(HBE HHEK0e StyEn, 1866.
9. 1866 v BOFHEE (wolEPros) amrdve Sy Sk, 1866.
10. 1867 I So|FHBE (o(Frod) et Hokdne Stym, 1867.
11 1869 VIII BO|F(HEE (solProd) arrsve Stkm, 1869.
12, 1878 VI BSOS (wolsarod) HEeE DS Séim, 1878,
13. 1878 VI SolF(HBE (soEProd) b FonSrR) AarBod Sy,
1878.
14, 1883 I Solfirodiive FE Ko Sk, 1883,
15. 1888 I olB(HBE (ol Frod) REDE [@rBS°S Koo ave S
1888. :
16. 1889 I SOIHES (woliFros) (e TgabRrSEme S, 1888.
17 1894 I BOFIHES (soltsPros) BOKS B°5 S, 1894.
18. 1911 \Y% Bo[SHAE (soProd) Bovon od S, 1911.
19. 1914 I SO (WolFros) Srotkr phDen $HB% DbmEHEE
oo So(EodN & e, 1914.
20. 1914 VI @oFHBS (wol@Hrod) Ddo|Bssem Seoxkw, 1914.
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SHD | SosdpEn | SeEw Solifrarsn

Jogg Noath

1) (2) (3) (4)

21, 1918 I Sabrgth odgray JRS Sedw, 1918,

22 1926 viI 8goirs H 2ocsn B dhey TSI HOKD TSI
odgray JRE S, 1926.

23. 1928 s afont D DO & IRy, I weray Siiw, 1928,

24, 1929 il 8% ESEy Seasw, 1929.

25. 1929 il E8aH DHBEDe (SolEHds) (olEPros) 558w
Séko, 1929.

26. | 1929 VI b0 DO DD ©dgrey Jhe Sss, 1920,

27. 1929 IX CheEh EBaty ool edgreay I SéEw, 1929,

28, 1982 1/1933 28400 odgray JRe Sesv, 1932,

29. 1932 11/1933 eReedY bk adY ©dgrey G 4, 1932,

30. 1933 XXI SOl (solgiErod) Somrd ey, 1932.

31. 19385 VIl SoEIHBE (Sog@rod) amesiide B S0, 1934,

32. 1935 XVI SgHPADTHe aneiine (SoFEHBE $56m) Stagv, 1935.

33. 1936 111/1937 SOIHAT eHTeiHe @Bhs Staxn, 1936.

34. 1936 Xl So|SIHBE (wolldrod) mwemswe ool ¢35, 1936.

35. 1937 Vi oQE awnive (BoEHES $S58m) Sso, 1937.

36. 1938 v So(FHBS (w008 SSraburtie $:55ah Ssn, 1938

317. 1938 X1V STOTPE0eD (SoEEE) SO grB8ad el (wosiEros)
$88e Siaso, 1938,

38. 1940 \Y% STPSEnen (wolF(RBE $58em) Sedo, 1940,

39. 1942 1 BOSIBTS (W0l BHZFDS (Aroddmen) 8By (WE5H
Ho0Zdn) DAahkm, 1942.

40. 1942 X1l So[$(HBE (solFlarod) DB e K)Stﬁl);:)é i) Sy,
1942.

41. 1942 XIV PEBd% wosiwe (SoEHHE) (soEEroso) $¥8m S,
1942.

42. 1943 I So[F(HTE (wolff ©XHrDS Droddver) (DY 4D

6@5@3) QAHHD, 1943.
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B0S | SoSdyEn | Shde Solffsearkod

Sogy Joath

(1) (2) (8) 4)

43. 1943 | R0 $Bdsn Hebto aremrsven (R0 By o HBt
Seren) DIcHI0RD, 1943

44, 1944 I BOS(HBS (80l ©HErDE | Drodsoen) S8 chmrthes
3D 358 VHEL, 1944.

45. 1945 I SOSHAE (B0l OB (Frodven) J8)0i Ssven ok
adbsban, 1945.

46. 1947 XVIII SToTrSEven (SoSEEE $8m) Segin, 1947.

47. 1947 XIX SPOTPSEey (SolFHEE 5580 30.2) Sk, 1947.

48, 1947 X er8 TQer DS (ERSG (SoHEE) (so|Fros) 5566
Stoko, 1947.

49, 1948 XV 8 Saree (SolEHBS) (woirod) $58m Sesko, 1948,

50. 1949 XLVII so[SHEE (wolErod) ($8 (5308 Qexen) Hewod DS5BEwe
3830, 1949,

51. 1949 XXXV SOl (TS (soFlErod) Togsme DOBE (z°:5:550en) Sty
1949.

52. 1949 X S0l (solros) wddsrtoss Séyim, 1949,

53. 1950 XVI wrchEs S Sothen (@oEHBE) (solEsEros) $S56e
S50, 1950.

54. 1950 A% BolBAE (sol(Erod) Hissevsissn Scko Seysm, 1950,

55. 1954 X BoFHAE (wog@ros) L8 (@58 oo (Fodined’
sowS Hoesd @éa’):é (Br57D8 ©55H8) v:iea_g_a‘m 1954.

56. 1954 XV BOETS (solgRrod) sy SsHre oo (M86w) S
1954.

57. 1955 XVII oSS (soliEro8) ameive (55 HB0H) Sk, 1955

58. 1957 Xl SOHAS HgFHAH Ediwe (Mool DSSEwen) 36335,
1957.

59. 1957 VII So|FIHBE e@Esn Séadim, 1957.
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SN | SoddyBan | wesw Soffsearihdn

.‘Sospé Son

(1) (2) (3) 4)

60. 1959 XXIX Hree 8 Sorwe D (BNSErNE) Sy, 1959,

61. 1959 XXXIV BOFEE Soosve dBRELE (FPHISEIGH) Segn, 1959,

62. 1960 1 BOSSES (wHXrDeS esSeehen) emes DIH DDHH>Sw,
1960.

63. 1961 XXIV ©f% amdives (@olFEEE D LB $5Be) S8, 196]L.

64. 1961 ANV ©RESE sive 8 (SolPEBS D5ves) Se%n, 1961

65. 1965 28 ©0(S(BHEE HEFDE (DYEe Tronoe) S&E, 1965.

66. 1965 16 ©oFSBE P TgaoPdHn (DoSwlS ©hsedE 566
BHSHSE) Ssw, 1965.

67. 1970 n BOSIHBE ©SeDS aderse 2w B DVHB®, 1970.

68. 1970 13 sOFHBE O B B1Xy) e B Sy, 1970.

69. 1972 20 Depdine ey SoyrdEn (girdwe DESR) S, 1972

70. 1974 34 0EE, EBodE WO 8BS HEFDEe (@dEoRY

o N ' FSSErRGS) Sgo, 1974,

731 1974 17 SOFHBE Dy BEBXS Seyaw, 1974.

72 1974 31 oFHBE (e FOH SyEw, 1974,

73. 1975 14 eoBEBE (plusne Sripen) Sy SeEn, 1975.

74. 1976 24 BoFHEE aon(tir&HBs SgPrchrrthes, DB Lrden
SBcko B8 Hkoard (sramds H&Fab) SgEm, 1976.

75. 1986 30 &ED Bk dErsKBo (588 Boge DELH HOwH wdd)
Stsm, 1986.

76. 1990 10 SOFHRE Doy DASHE D (DYDE) SO By I8N

ot = : géééw Do) k¥, 1990. :

1. 1991 9 wolFHaAS (rire BSHe abijre 8 Sk, 1991

78. 1991 14 SOlFIHAE B BPoBR GrERyaie DowgRs (B HOELEH
HHoain e HVcHBEw) Ssn, 1991.

79. 1995 3 SOFBRE Sl Sogpdwe (BeE%DE Dpodden) Sipim)
1995,

80. 1995 6 S0l (FHBE (P Bowrond (HOBES SOE Do) Sk, 1995.

81. 2003 6 SoGBBE HBareE ENVRT, HEDEew, SLFTHHY
[ErE"8 Koge espss Joye g@éﬁm Sea, 2008.
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SETw - S

TOES B, SHBBI HOAD BISIEHI FTHSE0ORn HPELSTIE DB
OHEBD wEdIwoDn 6 DaheR8 (Bebdn dgonod & DX B
(@rE0DoBHIE FrychEe wE8oDos.

e, ToFHos” eensord) Sngo (491) Sesoe @ederi SarSHEd, 21
wpo O™ ) (127) Sgined SEHBAHER8 180D, B FrahHESERs
8dir poNods SHrardin wobosto 8bAG.

Bowodd wped THES B THEENe0/DVhHwe wdeckn Sairhdd, 8
QadFSn (HBBoDTCow. B AWEo (HBPHODS oo H&y80en/DAchSdmen

(81) &%),

TIS HIEI0E® THES” B oSO 8 &) SHSwen/IAhEneH
SEEHBBHTD8 ($BIBOSHESE. B0 DD Dend® HDSPH T8 POk
PODHBESEHH0. ey THIDD wises, THESTBY B $R0D, INB (HRwesiSo0
ADEEn & HSI0r Tahto 2BASES HXEDH SHEd oswrds doHKos.

& Den, PO DEYPSDAS oot FGoSTVE ¢BBRI.

e 65)0@5,
g% HoBakn Thres,
BDergdHB, cSoSess, Bten, D5&HHS,
ARebn JHE0E BN Jowogre TP Hold.
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